qII Written Answers

STATEMENT

Names of Members of newly recons-
tituted  Programme Advisory
Committee of Vijayawada Radio
Station.

(1) Dr. W. L. Rao,

(2) Shri D. Sreenivasa Sarma,

(3) Shri Vissa Appa Rao,

(4) Shri K. Venkata Rao,

(5) Shri M. Thirmala Rao,

(6) Shrimati Utuknri Lakshmi-
kantamma,

(7) Shri Addanki Sree Rama
Murti,

(8) Shri Pingali Lakshmikantam,
(9) Shri K. Ramakotiswara Rao,
(10) Shri M. R. Appa Rao.
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The Deputy Minister of Rehabilita-
tion (Shri J. K. Bhonsle): (a) to (d).
There is a plan to construct 1,630 shops
and not huts for displaced persons in
Uttar Pradesh at an estimated ex-
penditure of Rs, 2500 lakhs. A state-
ment is laid on the Table of the House
showing the places where these shops
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will be constructed.
III, annexure No. 16.]

[See Appendix

55 shops are proposed for Banaras.
These shops will be constructed from
the funds advanced by the Government
of India to the State Government as
a loan.

DevELOPMENT COUNCIL

*538. Dr. Amin: (a) Will the Minis-
ter of Commerce and Indasiry be
pleased to state the number of meei-
ings held by each of the Development
Councils constituted under the Indus-
tries (Development and Regulation)
Amendment Act, 1953 and the import-
ant questions discussed at these meet-
ings?

*(b) Are these Councils expected to
submit annual reports of their work
to Government?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
(a) Development Council for Internal
Combustion Engines and Power Driven

Development Council of Heavy Chemi-
cals (Acids and Fertilisers)........Two
meetings.

A statement showing the subjects
discussed at these meetings is laid on
the Table of the House. [See Appen-
dix III, annexure No. 17.]

(b) Yes, Sir.

CoMMUNITY PROJECTS

*539. Shri Jhunjhunwala: (a) Will
the Minister of Planning be pleased to
state how much of the total amount
spent till now on Community Projects
has been spent on importing foreizgn
consumer goods and technicians?

(by How much has been spent to-
wards administrative expenses?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Con-
sumer goods are not imported under
Community Projects Programme. A
sum of Rs. 786-13-0 has been spent on
foreign technicians upto 31st March,
1953,
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(b) Rs. 45'76 lakhs upto 30th June,
1953.

An1-INpia KHADI AND VILLAGE INDUS-
TRIES BOARD

*540. Shri Bhagwat Jha: {a) Will
the Minister of Commeree and Indus-
try be pleased to state whether the
All-India Khadi and Village Industries
Board has prepared any budget for
the development of Khadi and village
industries to be undertaken in 1954-557

(b) Has the proposal for organmising
a grand khadi and village industry
exhibition in Delhi in the coming
months been considered?

(c) Are the recommendations of the
Common Production Programme Com-
mittee regarding match and oil indus-
tries being examined by Government?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
{(a) Yes, Sir. But it has not been
finalised.

(b) It is under consideration.
(c) No, Sir.

VISAKHAPATNAM SHIPYARD

*54]1, Shri K. Sgbrahmanyam: (a)
Will the Minister of Production be
pleased to state whether Government
are aware that keeping out workman
in mil-allocation is still continuing in
the Visakhapatnam Shipyard even after
retrenchment?

(b} If so, what are the reasons?

(c) What has happened io the pro-
posal for getting ships for repairs from
Navy and Mercantile marine?

(d) What are the man-hours lost
due to lack of work?

The Minister of Production
K. C. Reddy): (a) Yes.

(b} The actual number of surplus
workers at the time of the retrench-
ment was about 1,300 workers, but
only 800 of these were retrenched
after taking into consideration the
future requirements of the Yard. By
the beginning of the next year, it is
expected thaf fhere will be nu workers
on nil-allocation.

{Shri

(c) A vessel belonging to the Indian
~Navy is undergoing repairs in the
Shipyard.

(d) The number uvf man-hours lost
during October, 1953 on account of
keeping on ap average 280 men per
day on nil-allocation was 53,808 man-
hours.

TAPIOCA STARCH

*542, Kumari Anuie Mascarene: Will
the Minister of Commerce and Indus-
try be pleased to state:

{a) the price per ton of Tapioca
Starch in Bombay;

(b) the price at which it is purchas-
ed from the producers; and

(c) the total quantity of starch re-
quired by the country?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
{a) There is no control over the prices
of Starch. The present price of
Tapioca Starch is about Rs. 960/- per
ton in Bombay.

(b) The price at which Tapioca
Starch is sold by producers is not
available. The price of Tapioca itself,
however, does not exceed Rs. 105/-
per ton when sold by producers m
green tubers and Rs. 303/- per tonm
when sold in dried chips.

(c) The country's annual require-
ment of starch of all kinds has been
estimated at 50,000/55,000 tons.

VEHICLES LEFT IN PAKISTAN

~548 Shri Bahadur Singh:
. Sardar Hukam Singh:
Will the Minister of Rehabilitation be
pleased to state:

(a) whether in pursuance of a recent
agreement reached between India and
Pakistan, it was notified that no owner
of a transport vehicle could remove
his wvehicle from one country to the
other while crossing the border for
settling in the other country;

(b) whether Government are aware
that Punjab (Pakistan) authorities re-
quisitioned all the buses and trucks





